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NOTIFICATION
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general information.

ASSAM ACT NO. XXIIT OF 2018

(Received the assent of the Governor on 10th October, 2018)
THE ASSAM APPROPRIATION (NO. III) ACT, 2018
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Short Title

Fund of the State

Withdrawel of Rs. 105802547639
enly from and out of the Congolidated

of Assam for the financial year,

AN
ACT

1. This Act may be called the Assam Appropriation (No. 'll) Act, 2018 ,

to authorise payment and appropriation of certain further sums from and out of the Consolidated Fund of the State of Assam for the services of the
Financial year, 2018-19 .

Be it enacted by the Assam Legistative Assemby in the Sixty-ninth Year of the Repubilc of india as follows -

2. From and out of the Consolidated Fund of the State of Assam there may be paid and appiied and sums not
exceading those specified in column(3} of the Schedule amounting in the aggregate o the sum of Rupees Ten
Thousand Five Hundred and Ninety Crore Twenty Five Lakh Forty Seven Thousand Six Hundred and Thirty Nine

201818 towards defraying the several charges which wilt come in course of payment during the financial year 2018-19 in
respect of the senvices specified in column{2) of the Schedule.
Apptropriation 3. The sums authorised to be withdrawn from and cut of the Consolidated Fund of the State of Assam by this Act
shall be appropriated for the services and purposes expressed in the Schedule in refation lo the said year ending
on the Thirty First day of March, 2019.
THE SCHEDULE
{ Ses Sections 2 and 3)
(1) I3 (3]
ms Not Excesdi
AGram N O/ Serviges and Pyrposes = Gntr;m ?i?
ppropriation Voled by the Assembly | "~ ¢ aled Fund Folal
Rs Rs Rs |
Public Service Commission Revenue 2501000.00 2501000 00
Head of Stata Revenue 35235006.00 35235000 00
1 State Legisiature Revenue 56810000.00 958000.00 57788000.50
Capitat 60000000,00 §0000600.00
2 Counsil of Ministers Revenue 1850000000 18500000.00
3 Administration of justice Revenue 40783000.00 78500000.00 117£83000.00
Capital 285217000.60 295217000.00
4 Elsctions Revente 34526000.00 34526000.00
Capital 56000000.00 80900009.00
5 Sales Tax & Cther Tax Revenue 55078000.00 55078000.00
B Land Revenue Revenue 2000000.00 2000000.00
8 Excise & Prohibition Revenue 344000.00 ‘ 344000.00
g Transport Services Revenue 34375000.00 34375000.00
Capital 42500000.00 42500000.60
10 Gther Fiscal Service Revenue 37200.00 3720000
11 Sacretariat and Attached offices Revenue 851891575.00 891891575.00
12 District Adrministration Revenus 10032000.00 10032009.60
13 Treasury & Accounts Admirisiration Revenue 4222000.00 4227000.00
14 Palice Revenue 1591888000.00 1591838000.06
18 Jails Revenue £2850000.00 2200000.00 55050000.00
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(4 (21 &3]
rant Kol ‘ Sutis Not Exceeding
Agpropriation Sevices and Purpases Voted by the Assembly | CS::;ggg :_';i ) Toal
Rs Rs Rs
16 Printing & Statlonery Revenue 50000.00 5000000
17 Administrative and functiopal Buildings Revenue H1461000.09 1014510060.00
Capital 100000000.00 100000000.00
18 Fire Services Capital 4500000.00 4500000.00
15 Vigilance Commission & Others Revenue 2321423000.60 2321423000.00
0 Other Administrative Services (Civil Defence & Revenye 78580000.00 7883000000
Home Guard}
22 Administrative Training Revenue 13610000.00 13610000.00
25 Miscellaneous General Sarvices & others Revenue 8781600000.60 3761600060 00
Capital 100000000.00 10000000000
% Education {Highar) Revenrue 554364 2000.00 6843642000 00
27 Art & Culture Revenue 12429600.00 12429000 .00
Capital 3161855.00 3161955 .00
28 State Archives Revenus 160000.00 160000.00
28 Medical & Pubiic Health Revenue 11055130519.00 11055130510.00
Capital 1715743000 .90 1715743000 00
30 Water Supply & Sanitation Revenuye 1049000.00 1045000.00
32 Heusing Schemes Revenue 720000.00 72000000
Capital 16800000.0C 18800000 52
33 Residential Buldings Revenue 258066.00 253000.0G
K Lirban Development -Municipal Admn, Revenue 176056500000 1760565000 00
35 Information and Publicity Revenue 21278695.00 2127869500
36 Labour and Employment Revenus 17502109.00 17502108 00
37 Food Storage & Warehousing Revenue §598000.00 6538000.00
38 Welfare of SC/ST & OBC Revenue 2853522000.00 2653522000 90!
34 Social Security, Wetfare and Nutrtion Revenue 3338329000 00 3338328000 90
40 Social Securily & Weliare {Freedom Fighter) Revenue 11500000.00 11506900 00
41 Natural Calamities Revenus 1984 198000.00 1984198000 N0
42 Qther Sociat Services Revenue 123432000.00 123432000 00
43 Co-Operation Revenus 15057000.00 1505700660
Capital 2000.00 2008 GO
44 North Eastarn Council Scheme Capital 59947000.00 54947006 06
45 Census, Survey & Stafistics Revenue J0050000.00 30050060 .90
48 Weights & Measures Revenue 1583000.00 1583003.00
48 Agriculiure Reveriue 1194974276.00 119497427600
49 lrigation Revenus 68725000.60 §8726000.00
Capital 30008000.00 30000000 00
51 Soil & Water Conservation Revenue 35925472.00 35825472 00
Capital 31901000.00 31801000 00
52 Animal Husbandry Revenue 348808405 00 3458808405 00
Capital 94199000.00 941998000 00
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] 2] 3
Grant Nl _ Sums Nol Exceading
Appropriation Sendoes and Purposes Voted by the Assembly CS::E?;;{;’: ::J:; ; Total
Rs Rs Rs
54 Fisheries Revenue 5854000.60 5554000.00
55 Farestry & Wildhis Revenue 862434620 00 862434520.00
56 Rural Development (Panchayat) Revenue 22800000.00 228000C0.00
57 Rural Development Revenye 123104000.0C 103104500.00
58 Industries Revenue 8139468.0C 8139458 Q0
Capita! 153831185.00 163831185 00
59 Vilage & Small industries Sericulture and Revenue 41747060 00 41747050 02
Weaving
62 Cottage Industries Revenus 539010060 8390100 301
81 |Mines & Minerals Revenue 76000 €0 78000 .;tas;f
62 Power (Elecineity) Revenue 14812000000.00 14512000000 00 ’
Capital 3209300060.00 3209300000 96|
63 Water Resources Reverue 17035000.00 17030600 G
(apital 3143000000 G0 3143000000.G0
B4 Roads & Bridges Revenue 4221231060.00 4221231000 O*‘l
Capitsl 235520008046.00 23552000600 .04
£5 Tourism Revenue 81000.06 8100065
Capital 10000050090 10G000N06.00
67 Horticulture Revenus 335706000.4990 J35706CGC0 .05
69 Scientific Services & Research Revenue 11809000 .60 31800000.067
70 Hitt Areas Revenue 50009.00 50000 00
71 Education {Elementary Scy Etc.) Revenus 4581495000.00 4581495000 07
73 Urban Development (GDD) Revenug 96421000 .00 864230005 50
74 Sports & Youth Wetfare Revenue 245315000.0C 24507908 1 :
Canitat 19000000 00
75 Information & Techrology Revenue 117126000.00 i 286&‘6.=;=;'i
75 Karbi-Angiong Autonomous Council Revenus 428396000.00 429996000 C%Q:l
Capital 372462000.00 ITAS005.0C
77 N.C. Hills Autonomous Council Revenus §25786000.00 82678600020 [
Capital 375500800 3765000 vl
78 Bodoiand Territortal Council Revenue 1311036000.00 13 1036{]02,6§i
Capitat 715562000.00 715562006.0C:
Total Revenue 71871242498.60 117424000000  71988666458.00
Gapital 33913831140.00 33913881140.00
Grand Total 105785123639.00) 11742400000 105502547639.00

S. M. BUZAR BARUAH,

Commissioner & Secretary to the Govt. of Assam,

Legislative Department, Dispur.
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